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SHRI A. B. A. GHANI KHAN
CHAUDHURI: Mr. Chairman, as far
ag I know, no wrongful evicfion ~of
tribals is done.

MR. CHAIRMAN: But you will look
into it.

SHR] A. B. A. GHANI KHAN
CHAUDHURI: Land i3 acquired ac-
cording to the provisions of the land
acquisition laws.

“"MR. CHAIRMAN: If there is any
© Case.....
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SHRI A. B. A. GHANI KHAN
CHAUDHURI: Certainly 1 will look
into it and if such cases are there
the hon. Member may kindly send
them to me...

MR. CHAIRMAN:
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Please inform

him.
SHRI A. B. A. GHANI KHAN
CHAUDHURI: ...and I can assure

the hon. Member that I will certain-
ly look into those cases,

*330. [The questioner (Sh#i Ram-
eshwar Singh) was absent for answer
vide cols...... infra].

*331. [The questioner (Shri Pendu-
rang Dharmaji Jadhav) was absent.
For answerg vide cols...... infral.

MR, CHAIRMAN: Que<tion No. 332.

DR. BHAI MAHAVIR: Sir, there is
awother question connected, more or
less, with soda ash.

SHRI PILOO MODY: You
336 also,

MR. CHAIRMAN. Why didn’'t you
ask me before? I will jusy study it
Question No, 332 for the time being.

Demand for Soda Ash

*332. SHRI AMARPROSAD

CHAKRABORTY: §{

SHRI RAMKRISHNA
MAZUMDER:

Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to state the extent of demand
for soda ash in the country at present =
and whether the demand is
fully met from indigenous
tion?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. SHIV SHANKAR): The
demand of soda ash was estimated to
be 6.50 lakh tonneg in 1880-81 and
6.80 lakh tonnes in 1981-82. The de-
mand of soda ash hag been estimated
10 be 730 lakh tonneg during the
year 1882-83. The production of soda
ash was 5.63 lakh tonnes in 1880-81
ang 6.32 lakh tonneg in 1981-82. The

allow

produc-

"*}"The question wag asked on the
Prosad Chakraborty.
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imports of soda ash are under Open
General Licence. The Import of soda
ash was 1.35 lakh tonneg in 1979-80
and 0.95 lakh tonnes in 1980-81 (upto
January, 1981). Data for the period
subsequent fo January, 1981 are not
avajlable. There is usually a time
lag in compilation and publication of
the data. The imports statistics are
compiled and publisheq by the Direc-
tor General of Commercial Intelligence
and Statistics) Calcuita. Once the
statistics are compiled, that will be
published i the monthly Statistics
of Foreign Trade of India, Vol. II,
copies of which will be available in
the Parliament Library.

MR, CHAIRMAN: Question No. 336,
I think is connected with question No.
332 and might be asked.
Import of soda ash dby C.P.C.
*336. SHRI B. SATYANARAYAN

REDDY:
DR. BHAI MAHAVIR:{

Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) the quantity of soda ash impor-
ted by C.P.C. during the year 1981
and the date of actual receipt of the
consignment;

(b) the landeq cost per tonne of
soda ash imported by C.P.C;

(¢) the reason for which C.P.C.
had not been able to sell more than
2000 tonnes of soda ash out of its
import of 10,000 tonnes, while other
importers have been able to sell more
than 3 lac tonnes of soda ash; and

(d) the price at which imported
soda ash has been offered for sale
by C.P.C. alongwith the price of in-
digenous soda ash?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. SHIV SHANKAR): A State
ment is laid on the Table of the House.

: Statement

(a) Against contracts concluded in
November, 1980, a quantity of 9716
tonnes arrived in January/February,
1981.
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(b) The landed cost of soda ash
imported by the State Chemicals and
Pharmaceuticalg Corporation, of lndia
(now Chemical Division of the State
Trading Corperation of India) was Rs.
2071/~ per tonme exclusive of C.P.C.'s
margin and warehousing charges,

(c) The CPC could not dispose of
the imported material ag the price of
Rs. 2250/-. per tonne ex-godown
Kandla because of easy availability of
soda ash and lower price reportedly
being offered by private importers.
Import of soda ash is on Open Gene-
ra]l Licence (OGL). Imporig statis-
tics are compiled and publisheq by
the Director General of Commercial
Intelligence and Statistics, Calcutta.
There is usually a time lag in com-
pilation and publication of the data.
Imports statistics for the period sub-
sequent to January, 1981 are yet to-
be compiled and published. Imports
in 1980.81 (upto January, 1981) were
0.95 lakh tonnes. Government have
no information whether other impor-
ters have sold more than 3 lakhs ten-
nes of soda ash.

(d) The revised price offered by the
State Chemicals and Pharmaceuticals
Corporation of India (now Chemical
Division of the State Trading Cor-
poration of India) ig Rs. 1800/- per
tonne ex-godown Kandla and Anjar,
Gujarat. The manufacturers’ ex-
works prices of soda ash light are
now in the range of Rs. 1759.40 to Rs.
2287.72 per tonne.

SHRI AMARPROSAD CHAKRA-
BORTY: Sir, partly the hon. Minister
has replied to the question, but in
such a way, that some statisties are
being collected at Calcutta and Delhi
and some are available in the book.
Sir, this question has been raised
several times. Is it a fact that out
of the local manufacturers two mono-
poly houses in the country are con-
trolling the production of soda ash?
About what is produced, the figure
given is 563 lakh tonnes. I would
like to know whether they take any
sanction from the Government in dis-

+The question wag actually asked on
Mahavir,

the floor of the Housas by Dr. Bhai



